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Certificate No. 

Certificate lssued Date 

Account Reference 

Unique Doc. Reference 

Purchased by 

Description of Document 

Property Description 
Consideration Price (Rs.) 

First Party 

Second Party 

Stamp Duty Paid By 

Stamp Duty Amount(Rs.) 

GOV 

JDENTIFIED BY 

INDIA NON JUDICIAL 

Government of Uttar Pradesh 

e-Stamp 

IN-UP77104852220429X 

03-Dec-2025 02:09 PM 

NEWIMPACC (SV/ up15170304/ RAMPUR MANIHARAN UP-SHR 
SUBIN-UPUP1517030450879978685817X 

MOHD SHADMAN SO ASHFAQ 

Article 4 Affidavit 

Not Applicable 

MOHD SHADMAN SO ASHFAQ 

Not Applicable 
MOHD SHADMAN SO ASHFAQ 

10 

IN-UP77104852220429X 

(Ten only) 

Please write or type below this line 

PUL 

(RNOur Mani 3 
Sahanpur 

Cod i15179 

AR 

f86/077 

STtaINDIA 

FVE RUPE 

sOTAAL 
dvocate & 

oMAN SO 

ASHTAQ 
MOHO 

sAOMAN s 

ANNEXURE P/3
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Certificate No. 

Certificate lssued Date 

Account Reference 

Unique Doc. Reference 

Purchased by 
Description of Document 

Property Description 

Consideration Price (Rs.) 

First Party 

Second Party 

Stamp Duty Paid By 

Stamp Duty Amount(Rs.) 

IDENTIFIED BY 

Statutory Alert: 

INDIA NON JUDICIAL 

Government of Uttar Pradesh 
e-Stamp 

IN-UP77091123493260X 

03-Dec-2025 02:06 PM 
NEWIMPACC (SV/ up1517O304/ RAMPUR MANIHARAN/ UP-SHR 

SUBIN-UPUP1517030450852322568762X 
MOHD AHKAM SIDDIQUI SO MOHD ASHFAQ 

Article 4 Affidavit 

Not Applicable 

MOHD AHKAM SIDDIQUI SO MOHD ASHFAQ 

:Not Applicable 

10 

MOHD AHKAM SIDDIQUI SO MOHD ASHFAQ 

IN-UP77091123493260X 

(Ten only) 

Please write or type below this line 

2 The onus of checking the legitimacy is on the users of the certificate. 
3 in case of any discrepancy please inform the Competent Authority 

website / Mobile App ren 

*(Rarqpt pani)* Sahdarpur 

1 The authenticity of this Stamp certificate should be verified at 'www.shcilestamp.com' or using e-Stamp Mobile App of Stock Holding. 
Any d1screpancy in the details on this Certificate and as available on nvali 

Code 

330/ 

sMriNDIA 

FVE RUP 

ROTARIAL, 

Kulder 

uocate & Nt 

2486
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Certificate No. 

Certificate Issued Date 

Account Reference 

Unique Doc. Reference 

Purchased by 
Description of Document 

Property Description 
Consideration Price (Rs.) 

First Party 

Second Party 

Stamp Duty Paid By 

Stamp Duty Amount(Rs.) 

RIND 

iDENTIFIED BY 

Statutory Alert: 

INDIA NON JUDICIAL 

Government of Uttar Pradesh 
e-Stamp 

IN-UP77O81460360542X 

03-Dec-2025 02:04 PM 

NEWIMPACC (SV)/ up15170304/ RAMPUR MANIHARAN/ UP-SHR 
SUBIN-UPUP1517030450833381653299X 

MOHD FARHAN SIDDIQUI SO MOHD ASHFAQ SIDDIQUI 

: Article 4 Affidavit 

Not Applicable 

MOHD FARHAN SIDDIQUI SO MOHD ASHFAQ SIDDIQUI 

Not Applicable 

IN-UP77081460360542X 

10 

MOHD FARHAN SIDDIQUI SO MOHD ASHFAQ SIDDIQUI 

(Ten only) 

Please write or type below this line 

2 The onus of checking the legitimacy is on the users of the certificate. 

AR 

ARÍAL 

GOV 

1 The authenticity of this Stamp certificate should be verified at 'www.shcilestamp.com' or using e-Stamp Mobile App of Stock Holding 

Any discrepancy in the details on this Certificate and as available on the website Mobile App renders it invalid. 

PUT 

Codo 

CFARHAN SIDDHOU S0 

2587



IDENTIFIED BY 

2688



UIOS 

GOVis - 03.12.2025 

IDENTIFIED BY 
NO:n & Vyrified Befor� Me 

KULDLLH SNGH PUNDIR 
ADVOCATE & NOTARY 
Tehsil Rampur Maninanan 

Nonauta (Sre) 

3-

2789
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CLSHAN KUMA 

NOTARLAL NOTARIAL 

Reg/o.5523/25 

10 

3 RT UTTAR-PRADESH 

Civit douf ZfA)Nt) &,Notary 

INDIA 

RTO DIA NON JUDICIAL 

TEN 
RUPEES 

IDENIIEIED BY 

Rs.10 

89AE 076004 

2 

6/413 

2890
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RUPEES 
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M 958 1 4 
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Certificate Issued Date 

Account Reference 

Unique Doc. Reference 

Purchased by 
Description of Document 

Property Description 

Consideration Price (Rs.) 
First Party 

Second Party 

Stamp Duty Paid By 

Stamp Duty Amount(Rs.) 

IDENTIFIED BY 

Statutory Alert: 

INDIA NON JUDICIAL 

Government of Uttar Pradesh 
e-Stamp 

IN-UPT7098142237930X 

03-Dec-2025 02:07 PM 

NEWIMPACC (SV)/ up15170304/ RAMPUR MANIHARAN/ UP-SHR 
SUBIN-UPUP1517030450867664264424X 

GUFRAN SIDDIQUI SO MOHD ASHFAQ SIDDIQUI 
Article 4 Affidavit 

Not Applicable 

GUFRAN SIDDIQUI SO MOHD ASHFAQ SIDDIQUI 

Not Applicable 

10 

GUFRAN SIDDIQUI SO MOHD ASHFAQ SIDDIQUI 

IN-UP77098142237930X 

(Ten only) 

Please write or type below thisn 

NO 

2 The onus of checking the legitimacy is on the users of the certificate. 
3 in case of any discrepancy please inform the Competent Authorty 

e 

1 The authenticity of this Stamp certificate should be verified at 'www.shcilestamp com' or using e-Stamp Mobile App of Stock Holding 
Any discrepancy in the details on this Certificate and as available on the website / Mobile App renders it invalid. 

GOV1 

KUM4 (Rempdr Mani Sheenpu 
Code 

sUFTAN 

SLOU 
SO 
MCH 

3294



IDENTIFIED BY 
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3395



T - 03.12.2025 

IDENTIFIED BY 

wO:n & Verified Before Me 

KULDEEP SNGH PUNDIR 
ADVOCATE & NOTARY 

3496



Certicate No. 
Certiticate Issued Date 
Account Reterence 

Unique Doc. Reterence 

Purchased by 
Description of Document 

Property Description 

Consideration Price (Rs.) 
First Party 

Second Party 

Stamp Duty Paid By 

Stamp Duty Amount (Rs.) 

Identilisky 

Statutory Alert: 

INDIA NON JUDICIAL 

Government of Uttar Pradesh 
e-Stamp 

IN-UPS7202061492679X 
:22-NOv 2025 11:34 AM 

NEWIMPACC (SV)/ p14358904/ RAMPUR MANIHARAN UP SHR 

SUBIN-UPUP1435890411 144426950668X 

ABDUL RAUF KHAN SO ABDUL WAHEED KHAN 

Article 4 Atfidavit 

Not Applicable 

ABDUL RAUF KHAN SO ABDUL WAHEED KHAN 

Not Applicable 

ABDUL RAUF KHAN SO ABDUL WAHEED KHAN 
10 

(Ten only) 

Please write or type below this line 

IN UP57202061432679X 

ATTÉSTEPI 
RAVINORA SINGH 
Advocate & Notary 

GOVK OF INDIA 
SAHARANPUR (U.P) 

The authenticty of this Stamp certificate should be venf 
Any discrepancy in the detauls on this Certifcate and as 

The onus of checking the leg1timacy is on the users of te cetcate 

946731SAha e- Stanp Mobie App of Stoch Hokding 

J in case of any discrepancy please nfom the CompetenyAutonty5 

Maharan 

ZSaha M 

&ry 

OTARIAL 

83036 

vhe weoste Mobile Apo rengers it nvad 

3597



247452 

Abdul Rauf Khan 

rrH faft / DOB: 01/01/1955 
qert / Male 

Aadhaar is proof of identty, not of citzenship 

1947 

or date of birth, It should be used with verification (onine 
authentication or scanning of QR code / offine XML). 

7345 3608 2527 

Unique ldentification Authority of india 

Address: C/O: Abdul Waheed Khan, 
NEAR CHAUDHARY PALACE, chatta, 

# Nanauta Dehat, PO:Nanauta, 
DIST:Saharanpur, Uttar Pradesh, 247452 

7345 3608 2527 
help@uidai.gov.in G) www.uldai.gov.n 

3698
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SEVENTY FVE RUPEES 

75RS 

43105



g06/g+7 
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GULSHAN KMAR 

Avocate & Nolary 

AR 

haranmo 

NOTARIAL NpramAL OINDIA 

INDIANON JU 
d yT UTTAR PRADESH 

Sworn & Vfied Before Me 
Reg, Mo.-54923/25 

Afy 
Civil Court3. IDENHED BY 

TEN 
RUPEES 

PHOTO A 
621060 

89AE O7601 4 

45107



Book No. 

Demand Register No. 
Received from 

Rupees (in words) 

On account of 

Premises No. 

for the period 

391 

Rs. 

Cashier 

In full/part payment of demand bill No. ... 

Dated.O).\,ca\2s. 

Accountant 

FORM No. 5 

Receipt 
NAGAR PANCHAYAT, NANAUTA 

Receipt No. 

.o...o..Qs...3403.2.02.4..NNS..0.. 

14 

Dated 

224 

Executive Officer/Secratary 

Rabo 
Tax Collecior 

Clerk Incharge of Demand 
and Collection Register 

Tax Superintendent 

46108



1:HT I70000/ 

5257 

2:TUTT3HTT TAUTf fo a fsTUT:171600/ 3: Tijs Tn4TUT ci ZE1:21. 145 qjuftot neEqTEJIT arfu E 
4: te yfrlTo 2000/-, faTUT Yfrato 20/ 5: �4 tCT T HO |4000/ 

H0170000/ 

70000/-TG TTTEGTT 

(fa~1) 

('aI) 
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4000. 

NOIN WUDICIA 

R$5000 

:TkuRU) UTUGTG HERT :: 

5000Rs. 

|a R h4e o FIVE THOUSAND RUPEES 

49111



ATA met K ANAN DI QOVAN TEWN NANAU TA 2E) 
PACASER 

SHDPOFSMT SUDESH GVL 

KANANGYyAN TowN NANAUTA(sKE) 

SHOP 

23-. 

SHOP oINTTA MULAAK 

NAVAUTA- DELHI-(AE ROAD 

S 

Tö TALAREA 

5000Rs. 

21:45 MZ 

13-6--s 
URENDRA KUMAR 
egd. Draights Man 
Reg Area 
DBAN Jaharanpur 
Liescace No. 05 

50112



NDA NOy JUDICHAL 

90004 R$5000 

5000 Rs 

IUR eo FIVE THOUSAND RUPEES 

51113



NDIAA WOIN 

3000T. 

GUDICAL 
RE1000 

1000Rs 

5qe IT iONE THOUSAND RUPEES 

13 JUN 2002 

52114



NDIA NOV UDIC) 

RO007 
JUDICINL 

5 

RS 1000 

5 hyo ONE THOUSAND RUPEES 

1000Rs 

1 J 2002 

53115



NDIA NOW UDCI vT 

R000. R$1000 
5 JT o ONE THOUSAND RUPEES 

1000R 

54116



R000T 

NDIA 

HTO 

ATO 

NON 

faats :13-6-2002'o 

eh Iyo ONE THOUSAND RUPEES 

UDICIAL 

7 

R1000 

1000R 
55117



,ER 

G SHOP PLAN AT M sHEKH TADG AN ToWN NANHU TH AMURTEH SIL- þtDBAND (SRE) 

RChASER 
SMT SUDESH G,byAL S/e SAI RAIENDEL kuMA ATAIO Mme. KANANUL QOVAN 2UN NAAAU TA 4) 

kANANGYAN TowN NENAUTA(SKE) 
PLoT. bF TeWN AREA 

SHOp 

2SH 

NANAUTA- DELHISAE ROAD 

S 

TO7ALARA 2:45 M 

SURENDRA KUMAR 
Rogd Draug'its Man 
Reeii Area 

-N 

DEOBAN J Saharampur) 
Liescnce No. 05 

56118
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DINDIA NON JUDICIAL 
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RUPEE 

IDENT ILD BY 

PEASTE 

Rs.10 

89AE 076012 

Pvocate Notary 

Civil 
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Saharanpur 
(U.P) 
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5-4 Cs 5040/ 
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INDIA 

30004. 

ON WUDICTAVE 

FO 

RS 1000 

HIRSH 
5Qe I hUe O) ONE THOUSAND RUPEES 

STED PI 

1000Rs 

60122



NDA 

R000. RS 1000 

1000 Rs. 

Qh e o ONE TH0USAND RUPEES 

2 JA 2001 

61123



2 4 JAN 2001 

Qh aIT h O ONE THOUSAND RUPEES 

1000 Rs. 

RS 1000 R000 

NDA N OD 

62124
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NDI 

3000T. 

NON. 

RS 1000 

1000 Rs. 

h l e o ONE THOUSAND RUPEES 

63125



TWENTY RUPEES 

20 RS. 

20RS 

64126



Z0: 

RCOT N DIAD 

feiG:-24-01-2001 30 

-B0: 

20 RS. 

2 4|1/ 2n 

Sa20PS 
IWENTY RUPEES 

65127
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ARI MOANseALE 
ARIR 

66128



INCOME TAX DEPARTMENT 
IMTEYAJ HUSAIN 

KIFAYAT HUSAIN 

17101967 
Permanet Acount Numiber 

AEDPHO0747J 

Signature 

GOVT. OF INDIA 

18072009 

67129



Govemment of India 

Imtevaj Husain 
ADOB: 17n0/1967 

yrs/ MALE 

5951 8542 3639 
VID: 9132 8673 2065 8573 

JR Vi- 247452 

Address: 

Unique ldentification Authority of India 

S/O Kifayat Husain, MOHALLA CHATTA, 
Nanauta Dehat. Saharanpur. 

Uttar Pradesh- 247452 

5951 8542 3639 
VID: 9132 8673 2065 8573 

WNW 

68130



look No. 

Demand Register No 

Received from 

Rupees (in words) 

On acoount of 

Premises No. 

for the period 

370 

Rs. 

In fuli/part payment of demand bill No. 

Dated 

'ashier 

94-022s 

Accountant 

FORM No. 5 

Receipt 

NAGAR PANCHAYAT, NANAUTA 

38 

Receipt No 

Dated 

25 

Executive Officer/Secratary 

Tax Coflestár 
Clerk Incharge of Derránd 

and Collection Register 
Tax Superintendent 

69131
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de & Nokaiy 

NoCate 
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NOTARIALS 

Reg. ya 

NoTARIAL 

3T GT UTTAR PRADESH 

GULEHAKUMAR 
Civil Colrt Sa?P) 

INDIA 

TEN 
RUPEES 

INDIANON JUDICIAL 

IDENIlFTED BY 

Rs.1( 

89AE 076013 

70132



GT746 A4te ytajH L02000/-
20/4 gfaaut 5 UT 10000/ 

50000/-4Ti c TR 

Ri19TiHTIUS00U0/ 

5 ut fra faz TUT 
t ct yfret Todofc carr 

(fash) 

71133
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ety 

72134
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4000. 

NON SUDICIAL 

RS5000 

5000Rs. 

qTT aN Ay FIVE THOUSAND RUPEES 

3�-aarsr 

73135



fareirer 

74136



M0001 

NDL 

HTO 

ATO 

IT| hyi FIVE THOUSAND RUPEES 

i 26 /2/20O40 

UDICIAL 

, 

RS5000 

3? 

75137



t btl 2 

-a,292 

76138



TNG SHOP PLAN A .SHEKH TADGAN N ANM 
DELH- SeE R AD, AT DsTANCE OF 2S, 26 SHpS FORMAN 

SElLER 
PURA SER 

KAATI DE VI Wl" ROMESH CHANp TE p 
SHEKHJAD GAN ToWN NANAUTAp- RAnpuR (set) 

GALI 15' twp 

DAR BARA. SIAGH VPF RAJBEEA SJNGH Sl"SRI 
DHERAJ SINGH TR|e U. cCRA ,Pos T -JAN DMEA 

8 

SECIER 

SAKAS 

TTAL AR 
2:45 m 

SC ALE 8o 

Surendra 
BEGD. DRAUGH AN 

BEGULATED ARF 
LICENCE NO -0, 

DEOBAND 4SRE) 

77139



DARSASA SNGN 

RAJ SINGY 

18019 

547 
1800 320 1947 

GOVT.OFINDIA 

68226222 43713 

Jfrt -R¿, 247452 

Unique ldentification Authority of india 

Acdress S/O. Onear3,s rà'3 
Narauta Dehat. Sararar:734E 

Utar P:adest. 247452 

6822 6222 4371 

tolp@uldal. gav n 

78140
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nand Register No 
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account of 
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part payment of demang 

hier 

Duntant 

FORMio 

NAGAR PANCHAYAT, NANAUTA 
Receist No 

7332 bated 

57 

Executive DficeSeratary 

Tax Coiector 
Clerk Incharge of Dermand 

and Colection Register 
Tax Superintendent 

79141



TAR 
GULSHAN KUMAR 

tvoCate 

ARF 

NOTARIALoTAEIN 

Sworn & Vhfied Rea 4S 
eMe 

NDI 

GUAN KUMAR 
R Notary 

T UTTAR PRADESH 

10 

Ac Civil Cou1/nu (UP) 

INDIA 

TEN 
RUPEES 

INDA NON JUDICIAL 

IDETIFIED BY 

Rs. 
$1: HOTO ATS 

89AE 076024 

80142



1-4-450000/-50 
2-a1Gr GHa(R Hfte te468440/ 
3-4 Feq =28200//-0, 2uftT AOYOf20g HfÁT | 

6-fta fa�| TUI AAG:-83.65q1t to, 

HEINAYR 3AT0HO-6795 9865 7127 HO-BVJPS6528N 

9323 

80 
a0 

tfo o-7853/2014 

to u96754378<4 

fastervt) 

(coTr) 

81143



IRtr aEINDIA NON JUDICIAL 

5.5000 

J Td UTTAR PRADESH 

0NDIA 

Rs.5000 

FIVE THOUSAND RUPEES 

CY 37156? 

io-7853/2014 
, TT 

450000/-H44, H0 20,000F4 HS fdoaut 

450000F4 GYRITIHIR AIT OR fer 

4,30,00054 yo 2,30,000%4 41 faoGTUt TUft 
GRI 0 HO-771521 T H0 2,00,000F4 RI HO-771522 
yrda og0dlogrT ugesi, tar fel 10.07.2019$0 

82144



HIRty r yrfaINDIA NON JUDICIAL 

F.5000 

3tt Yey UTTAR PRADESH 

ONDIA 

194 nf cfav 19e 

R$5000 

FIME TROUSAND RUPEE8 

-6 

CY 373211 

83145



RAy tINDIA NON JUDICIAL 

F.5000 

J yI UTTAR PRADESH 

ONDIA 

R$.5000:, 

FIVE THOUSAND RUPEES 

CY 371571 

84146



Iretu tnINDIA NON JUDICIAL 

5.5000 

Jt MI UTTAR PRADESH 

DNDIA 

-3 

Rs.5000 

FIVE THOUSAND RUPEES 

CY 371570 

85147



Htva R IoINDIA NON JUDICIAL 

F1000 

3 HE UTTAR PRADESH 

UINDI 

ONEPHOUSAND RPEES? 

R`1000 

-7 

BF 555669 

86148



HTty 

5.1000 

JoTt YEA UTTAR PRADESH 

NDIA 

ONE THOUSAND AUPES 

Rs.1000 

-8-

BF 555670 

tINDIA NON JUDICIAL 

87149



Rtu r fo INDIA NON JUDICIAL 

5.1000 

St c UTTAR PRADESH 

ONDIZ 

ONTFOMGANDABPES 

9 

BF 555671 

88150



F50 
INDIA 

y<I UTTAR PRADESH 

FIFTY 
RUPEES 

INDIANON JUDICIAL 

-11 

Rs.50 

B 823023 

SrGlv �O 1 ÝcG 377 y3 53-72 4 5385 f 14.09. 
2010 1tey 4gR HfERIT ÇUf 

89151



S50 
3INDIA 

3t yENUTTAR PRADESH 

sFIETY 
RUPEES 

Rs.50 

INDIANON JUDICIAL 

-10 

B# 623022 

90152



PRe PER 

SHEKHADGAN CH SIC 

Por 

AORESy CHo sAm) 

19' 

RASTA 2 C366) m 

100 soy) 
-836S 

SUKH DEY R%9GaNos 

REA= 

472 

pANHyAT wgNDUT 

S K. 
ArchitectuaieY Ph 6r6t 

RNo -02/2015 Tamput Maniharan 

91153
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otary 
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GUYSHAN KUMAR 

defore Me 
54&eIS: 

OINDIA ) 

BiryeI UTTÅR PRADESH 

TEN 
RUPEES 

INDIA NON JUDICVAL 

I�ENTIIED BY 

Rs.1 

89AE 076011 

92154
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NDIA ONUUDIO 

MO004. 

laIT Hy C FIVE THOUSAND RUPEES 

-$-60.000 

RS5000 

6-30 R12800/-F0 

93155



Lalall 
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NDIA NOR 

4000. 

UDICL 
RS5000 

5000Rs. 

l I yt FIVE THOUSAND RUPEES 

95157



So 

96158



INDIA 

3000 

NON 

RS 1000 

1000 Rs. 

ch IN ye 0NE THOUSAND RUPEES 

97159



NDLA NON 

R00036 

031CLAL 
R1000 

1000 Rs 

53N5ONETWOUSAO RUPEES 

it fi t 

98160


